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Banking network in rural districts of Assam

56, SHRIMATI NAZNIN FARUQUE: Will the Minister of FINANCE be pleased
to state:

(a) whether it is a fact that the banking network in rural districts of Assam

is poor;
(b) if so, the reasons therefor;

(c) the number of applications/requests received from the banks to open their

branches in rural districts of Assam; and

(d) the number of applications/requests have been accepted and when their

branches will be opened?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): (a) to (d) As per Reserve Bank of India (RBI), there are 1,592
branches of Scheduled Commercial Banks (SCBs) functioning in the State of Assam
as on 30th June, 2012, out of which 818 branches were in rural areas. Average
Population per Branch (APPB) in Assam was 20,122 as on 31st March, 2012 against
all India average of 12,921.

In terms of extant Branch Authorization Policy of RBI, domestic SCBs other
than Regional Rural Banks (RRBs) are permitted to open branches in Tier 2 to Tier
6 centres, mobile branches in Tier 3 to Tier 6 centres and in rural, semi-urban and
urban centres in North Eastern States and Sikkim without permission from RBI, in

each case, subject to reporting.
Structure of interest subvention on housing loans
57. SHRI BHUPENDER YADAV: Will the Minister of FINANCE be pleased to state:

(a) the present structure of interest subvention on housing loans in the

country;

(b) whether the low rate of interest on home loans has helped in increased

access to houses by individuals;

(c) if so, the details thereof and the amount distributed since the inception

of the scheme along with the recovery of loans;

(d)  whether the cooperative banks have played a significant role in house building

loans and 1if so, the details thereof and its share in the housing industry; and
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(e) the steps that have been taken by Government to peg the interest rates

for home loans at a moderate level?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): (a) to {¢) In pursuance of the budget announcements for FY
2009-10, Government of India had implemented a Scheme of 1% Interest Subvention
on Housing Loan upto Rs. 10 lakh, with cost in the housing unit not exceeding
Rs. 20 lakh. The Scheme is being implemented through Scheduled Commercial banks
(SCBs) and Housing Finance Companies (HFCs) registered with National Housing
Bank. RBI and NHB were appointed as the nodal agencies for disbursement of
subsidies to SCBs and HFCs, respectively. The Scheme was further extended for
FY 2011-12 with an increase in housing loan limit up to Rs. 15 lakh (from earlier
limit of Rs. 10 lakh) and the unit cost of house up to Rs. 25 lakh (from earlier
limit of Rs. 20 lakh). As per the budget announcement for FY 2012-13 the Scheme
has been further extended for FY 2012-13.

With effect from 15th December, 2011, NHB has been designated as the Nodal
Agency for disbursement of subsidy to the SCBs and HFCs. During FY 2010-11
total subsidy of Rs. 38.54 crore were disbursed to the eligible borrowers through
the implementing agencies. During FY 2011-12 a total subsidy of Rs. 300 crore was
allocated under the Scheme which has been disbursed fully.

For the FY 2012-13 a budgetary allocation of Rs. 400 crore was made under
the Scheme. As on date an amount of Rs. 92.43 crore has been disbursed to
16 PLIs during the year 2012-13.

(d) and (e) The NHB’s refinance disbursements to Scheduled Urban Cooperative
Banks and Agricultural and Rural Development Banks, and the outstanding at the

end of each year, for the preceding five years, are as under—

{In Rs. crore)

Year UCBs ARDBs
Disbursements Outstanding Disbursements Outstanding
during the at the end during the at the end
year of year year of year
(30th June) (30th Iune)
1 2 3 4 5

200708 70.00 121.61 0.00 13947
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1 2, 3 4 5
2008-09 15000 24554 0.00 8512
2008-10 189.00 35546 0.00 5310
2010-11 168.00 43827 0.00 3817
2011-12 9332 39313 0.00 2849

Losses incurred by SIDBI

58. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of FINANCE be pleased
to state:

(a) whether it is a fact the Small Industries Development Bank of India (SIDBI)

1s incurring losses due to non recovery of loans;

(b) if so, details of the number of defaulters, with amount of loss thereof,

for the last three vears; and
(c) the action that has been taken against the defaulters?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): (a) No. SIDBI is not a loss making financial institution. In
FY 2012, the Bank had made net profit of Rs. 566.85 crore.

(b} and (c) Details of number of defaulters/Gross NPA under Direct and Indirect

Assistance for the last three years are as under—

Year Direct Finance Indirect Finance Total

No of Amount No. of Amount No. of Amount
NPA (Rs. crore) NPA (Rs. crore) NPA  (Rs. crore)

cases cases cases
FY 2010 189 77 Nil Nil 189 77
FY 2011 149 148 4 131 153 250
FY 2012 23 249 2 125 295 374

In such cases SIDBI takes various recovery measures, such as, One Time

Settlement, Recovery process in Debt Recovery Tribunal, etc., on a case to case



